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(b) if not, whether Government will
entertain applications from private indi-
viduals to start this enterprise ?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (DR.
KARAN SINGH) : (a) and (b) Gov-
ernment do not have any plans at
present for the construction of a hotel
at Kandla Port. The private sector is
always welcome to start hotels at any
place they consider profitable,

GOVERNMENT HOTELS

840. DR. (MRS.) MANGLADEVI
TALWAR :
CHAUDHARY A. MOHAM-
MED :

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether it is a fact that rooms
in Government hotels, like, Janpath
Hotel, Lodi Hotel and Ashoka Hotel,
are lying unoccupied for months ;

(b) if so, the reasons therefor and
the amount of total loss incurred from
April to July, 1968 therefrom ; and

(¢) what steps are being
make these hotels profitable ?

THE MINISTER OF TOURISM

taken to

AND CIVIL AVIATION (DR.
KARAN SINGH) : (a) the average
occupancy in  the four Government

hotels during the period from April to
July, 1968 was as under :—

Ashoka
Average beds per day 266 24
Percentage on 798 beds 33.36
Janpath
Average beds per day 214 50
Percentage on 280 beds 76.50
Ranjit
Average bads per day 71.50
Percentage on 242 beds 30 00
Lodhi
Average beds per day 89.00
Percentage on 250 beds 35.75

(b) The period from April to July is
generally a lean period in Delhi from
the tourist point of view., Financia)
results are assessed annually, and it is
therefore not possible to determine the
profit o; loss for the period from April
to July, 1968 ;
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remedial measures,

the Ashoka and
consi-

(¢) Several
including merger of
Janpath Hotels Ltd., are under
deration of Government.

841. [Transferred to the 13th August,
1968.]

CONSTRUCTION OF BYPASS ON THE
NATIONAL HIGHWAY No. 47

842. SHR I KESAVAN
(THAZAHAVA) : Will the Minister of
TRANSPORT AND SHIPPING be
pleased to state :

(a) whether the construction work
of the bypass proposed on National
Highway No. 47 outside the Quilon
Town, in Kerala, has been started ;

(b) if so, how far the' work has
progressed and by what period the con-
struction would be complete ; and

(¢) if not, what aré the reasons for
the same, and by when the construction
work will be started ?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT
DARSHAN) : (a) No, Madam.

(b) Does not arise.

(¢) Due to paucity of funds, the con-
struction of bypasses on all National
Highways has  been assigned low
priority. As soon as the Fourth Five
Year Plan is finalised and the alloca-
tions for the development of National
Highways are known, a decision will be
taken on the priorities for bypasses
proposed on National Highways, includ-
ing the Quilon bypass.
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(7) 7T 3w "Wy ¥ fgedt ofEga
FaAard fody gHIT evadeq &7

+[UNCONSCIOUS WOMAN FOUND AT
Scinpia Housg, NEw DELHI

843. SHRIMATI VIDYAWATI
CHATURVEDI : Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether it is a fact that a
woman was found in unconscious state
at Scindia House, New Delhi on the
midnight of the 17th July, 1968 and
no investigations have so far been made
in this regard ;

(b) if so, what are the facts in this
regard and what investigations are
being made in this case ; and

the
are in

(¢) whether the employees of
Delhi Transport Undertaking
anyway involved in the case ?]
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$[THE MINISTER OF STATE IN
‘THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
(a) to (c) It was reported to Delhi
Police on the night of 17/18th July
1968, that a lady in a drunken state
‘was lying on a bench in the premises
of Scindia House.  The local police
reached the spot and found that the

woman was smelling of liquor. A watch
was kept on her till she left in the

{7 AUG. 1968]
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mornining. Since these facts did not
constitute any cognizable offence, no
criminal case was registered for investi-
gation. So far there is no evidence to
show the involvement of any D.T.U.
employees in the incident.]
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t[PORBANDAR PORT

844. SHRIMATI VIDYAWATI
CHATURVEDI : Will the Minister of
TRANSPORT AND SHIPPING be
pleased to state :

(a) whether Government propose to
expand the Porbandar Port; and

(b) if so, what improvements will
be made in that port and how much
amount will be spent therefor ?}
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t[THE MINISTER OF TRANS-
PORT AND SHIPPING (PROF. V. K.
R. V. RAO) : (a) and (b) The execu-
tive responsibility for the development

[ 1 English translation.



